W.P.(C)
Token Number- 2773/2020 S.J. Caveat Clear

Jharkhand Renewable Energy Development Agency
Petitioner

Versus

State of Jharkhand & others
Respondents

C.F.S.

Petition:- Rs. 250/-

Affidavit: Rs. 5/- + Rs. 15/-
Vakalatnama: Rs. 15/- + Rs.15/-
Defects if any --

1. Petition may be addressed in proper way.
Statement regarding cause of action has not been stated properly in para 2 of
petition.

3. A petitioner detail written on Vakalatnama is differ with details written on cause
title page.



